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(b) Evaluative studies of the imple-
mentation of the programme have been
conducted by the National Council of
Educational Kesearch and Training for the
States of West Bengal, Gujarat, Maharashtra,
Andhra Pradesh, Karnataka and the Union
Territory of Delhi during 1979—=81. National
Seminars were organised by the Council in
1981 and 1984 to take stock of the progress
made in different States. The NCERT
document 'Higher Secondary Education and
its Vocationalisation' was also reviewed by a
Committee set up by the President of the
NCERT, during 1977-78.

(c) and (d) The studies conducted indicate
that  while the guidelines
recommended by NCERT are [basically
sound and

National

Lmplementable, the
implementation in different states has varied

in emphasis as well as
content. The administrative and financial
arrangements remained inadequate and poorly
Desired

arrangements for instruction, assessment of

institutionalised. collaborative
manpower needs, development of curricu-lar
and instructional materials did not always
materialise, and in-service training covered

only a minority of teachers.

(e) An

Committee has already been constituted to

Inter-Ministerial ~ Steering

oversee  efficient  implementation  of
Vocationalisation programme. The 7th plan
proposals of the Ministry visualise
earmarking of sizable financial resources for
setting up necessary facilities for vocational

education.

[ 23 JAN. 1986 ]
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Railway accident near Dholpur

323. SHRI V. GOPALSAMY: Will the
Minister of RAILWAYS be pleased to state:

(a) on which date and at what times the
Grand Trunk Express met with an accident
near Dholpur;

(b) how many coaches were there in the
relief train which reached the accident site and
when the relief train left for Delhi;

(c) which Railway officials who
supervised the relief and rescue operations;

(d) when did the relief train reach Agra
and finally Delhi;

(e) what were the specific reasons for the
extraordinary delay;

(f) whether Government propose to hold
an enquiry into the matter and punish the
guilty officials; and

(g) if not, what are the
therefor?

reasons

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA): (a) on 6-1-1985
at about 3.50 hours the 15 Dn. Grand Trunk
Express met with an accident between
Hetampur and Gher stations near Dholpur.

(b) and (d) The passengers were
accommodated in the 12 unaffected coaches
of Grand Trunk Express in the rear and taken
to Gwalior reaching there at 12.45 hour's. At
Gwalior, 25 buses were arranged by the civil
authorities and the stranded passengers were
taken to Agra Cantt. A special train of 10
coaches was arranged at Agra to carry the
passengers to New Delhi. The train left Agra
at 20.30 hrs. and reached New Delhi at 3.05
hrs. on 7-1-1985. Some of the passengers who
reached Agra by the earlier buses caught
earlier trains to Delhi.

(c) The Divisional Railway Manager,
Jhansi accompanied by Railway
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Doctors and other Divisional Officers
rushed to the alte of accident for

supervising the relief and rescue ope-
rations.

{e) It was gecided to take the un-
affected portion of Grang Trunk
Express back to Gwallor because the
severe cold, difficult terrain and a
long bridge did not permit tranship-
meny of passengers gnd their haggage
intn a special train ot Agra end of
the =ite, Specia)! buses were procur-
ed at Gwalior with the help of loeal

civil authorities. The buse; were
given diesellpetro] ang issueq inter-
Stule parmits The special  train

from Agra wns delaved due to gn un-
fortunate error in granting a power
Wock ang fallure of electrie train

f)y and (2) An indepemdent en-
aquiry by the Commissianer of Rallway
“:-.;'--l_;,- Woateryy (tieeln, Plomhbing
Jrenily haenn held whp has sines fmhe
mitled hi proatiminare rennet Mn
ressint of his nal revart action  will
be faken againgt sfall hold resnontible,
However the Azdstant Statinn Wastep
inid the Cabinman of Hetammnr sta-
tina nnd the Guard of the goods train
hpve been arrested hye the police,

hag

Roilwgy ling from Dindigu! via
Kumnli to Cochin

SHRI V. GOPALSAMY. Wil
the Miniater of RATLWAYS be plens-
cd o state:

a4

{n) whether Government nronote in
tonduet & survev for a hroad gauge
Tuilway line from Dindigul »ia Ku-
maoll o Cochin: angd

(h) if not, what are the reasons
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RATT.WAYS
(SHRT MADHAVRAO SCINDIA): (a)
No. Sir.

{b) There has been no demand for
suclh @ line from the State Govern-
mants !

[ RAJYA SABHA ]

to Questions

Polio deaths in Allahabad

32%. SHRI SHANTI TYAGI. Wil
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to state:
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(a) whether Government have come
across reports of polio jeaths in Alla-
habad hospitals;

(b) it so, what gre the reasons
therefor; and

(c) what steps have heen taken by
Government to fighy this epidemic?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRT YOGENDRA MAKWANA):
(a) and (b) Information is being col-
lected and will be laid on the Table
of the Sabha.

(c) Polio vactination hag been in-
cluded in the Expanded Programme
of Tmmuanization, The npumber of
beneficiaries of Polio vaccination has
been jnoreasing from vesr to  vear,
During 1983.84 phout 79 lakhs children
were immunised. By the end of the
Seventh Plan it is proposed to pro-
vide wniversa! immunization coverage
againey Polio,

Progress made ip respeot of the Nhava
Shevy Port

326, SHRT BHAGATRAM MAN-
HAR: Wil] the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) what are the broad details of
the progress made in respect of the
new major port, Nhava Sheva, includ-
ing major works already completeq or
under construction;

(b) what are the name; of different

forelgn eompanies and countries of
their origin who have either been
short-listed or given contract; for

various items of work at Nhava Sheva
includings civil works; and

(c) what are the latest estimates of
expenditure gn majop items of work



